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being worked out includes measures, such 

as incentives for generation and 

utilisation of renewable energy, 

mandatory installation and use of certain 

renewable energy systems etc., for 

promoting large scale development and 

utilisation of renewable energy in the 

country. 
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Non-Availability  of Medicines  in 

the Siddha CGHS Unit at Lodhi 

Colony 

328. SHRI RAJNI RANJAN 

SAHU: Will the Minister of 

HEALTH AND FAMILY 

WELFARE be pleased to state: 

(a) whether it is a fact that 

there are no medicines in the 

Siddha Unit of CGHS at Lodhi 

Colony for the last couple of 

months; 

(b) if so, since when the 

medicines are not available and 

the reasons therefor; 

(c) what steps have been taken 

for     making     the     medicines 

available and by when medicines 

are likely to be made available; 

and 

(d) what    remedial    measures have been 
taken or are proposed to be taken to avoid 
recurrence of such a situation in future? 

THE MINISTER OF 

HEALTH AND FAMILY 

WELFARE & WATER 

RESOURCES (SHRI A.R. 

ANTULAY): (a) to (d) A 

temporary shortage of a few 

medicines was experienced. The 

procurement procedure has been 

streamlined and the availability 

position of medicines has 

improved considerably. 

Functioning of Navyug Schools 

329. SHRI GHUFRAN AZAM: Will 

the PRIME MINISTER be pleased to 

state: 

(a) whether the attention of 

Government has been drawn to the news- 

item captioned "NDMC's Navyug School 

ridden with problems" as reported in the 

'Pioneer' dated 6th Februrary, 1996; 

(b) if so, whether the Principals of the 

Navyug Schools have been 

misappropriating funds and whether the 

rules have also been violated by them; 

(c) if so, whether Government propose 

to probe the functioning of the Navyug 

Schools; and 

(d) if so, by when and if not the 

reasons therefor? 

THE MINISTER OF STATE 

(DEPARTMENT OF EDCUATION & 

DEPARTMENT OF CULTURE) IN 

THE MINISTRY OF HUMAN 

RESOURCE DEVELOPMENT 

(KUMARI SELJA): (a) Yes, Sir. 

(b) As per the information furnished 

by    New    Delhi    Municipal    Council 


